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Sarkar Commission of Enquiry i6to
CSIR Affairs

4058 SHRIMATI SUMATI
ORAON : Will the PRIME MINISTER
be pleased to state :

(a) whether CSIR in the wake or
"Sarkar Commission of enquiry into
CSIR Affairs" appointed in 1968 by
Government had issued instructions
among others, to Director, National
Metallurgical Laboratory (NML),
Jarnshedpur to ensure against any
victimisation of particularly such
scientists who had submitted representa-
tions before this "Commission" ;

(b) if so, whether CSIR/Ministry
thereafter till date have received any
complaints from CSIR scientists in
general and those from NML in
particular about their victimisation in
service mat tcrs ; and

(c) if so, whether the Ministry is
satisfied with the handling thus far of
such complaints and action, if any,
taken and or proposed to be taken
against persons found guilty of victimis-
ing scientists working under them
inspire of or because of CSIR's
instructions ?

THE MINISfCR OF STATE IN
THE DEPARTMENTS OF SCIENCE
AND TECHNOLOGY, ATOMIC
ENERGY, SPACE, ELECTRONICS
AND OCEAN DEVELOPMENT (SHRI
SHIVRAJ V. PATlL) : (a) Yes .•Sir.

(b) Yes, ·Sir. A representation dated
21.9.1983 foilowed by a more specific
representation dated 31st January, 1984
has been received from one Scientist or
National Metallurgical Laboratory
(NML), Jarnshcdpur a Laboratory or
CSIR-aIJcging his victimisation on
account of his having submitted a
Memorandum to the Sark ar Committee
of Inquiry of CSIR appointed in 19S8
by the President, CSIR.

The representation relates to facts
dating back to 1972 and is being
expeditiously considered by the Director-
General.

(c) All such complaints from Scien-
tists are looked into carefully and
remedial measures as necessary taken
by the CSIR.
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